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FINANCIAL EXPRESS

THURSDAY, FEBRUARY 16, 2023

FORM A

PUBLIC ANNOUNCEMENT

[Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF .
HALDIRAM FINCAP PRIVATE LIMITED

RELEVANT PARTICULARS

FORM G (RE-ISSUE)

INVITATION FOR EXPRESSION OF INTEREST FOR
“RCI INDUSTRIES & TECHNOLOGIES LIMITED" OPERATING IN
MANUFACTURING & SALES OF FLAT AND ROUND PRODUCTS IN COPPER,
BRASS, STAINLESS STEEL AND SPECIAL ALLOYS AT BADDI, HIMACHAL PRADESH

iUnder Regulation 364 (1) of the Insolvency and Bankruplcy Board of Indla
{Insolvency Resolution Process for Corporate Personsz) Regulations, 2016)

Ientification Mo, of Corporate Detilor
5. [Address of the reglsierad office and
princinal office (Fany) of Carporate Debiar

. [Insodvency commencesment cabe n
raspict of Corparale Deblor

A5 -32 Shalimar Bagh, Delhi Moeth Dalhi-110088

14.02. 2023 (Ordar passad by Hon'ble Adjudicatng
Autharty, Mesw Delhi Gourt |11 in Company Peliion ko
GP-1B-ZTaE{NDI2019 recelved on 15022023)

. |Eslimaled dale of cleswe of insakancy 13.08.2023

fesaulon prociss

B. IName and Regatration number of the
nsoivency professional acting as Intanm
Resalution Professiona

4, | Address & email of the mlerim resoltion
professional, &5 registered with the board

Name: Prabhakar Kumar
Heg. Mo BBl PADOHIP-RO0T T4 A0 A-2MW1 2373 '

Add.: Ma.1 Shiva Enclave, 3rd Floor,

Fitampura, Mew Delk-110034

E-mail: prabhakar_acs@radifirail cam

Add.: Mool Shesa Enclave, 3rd Flooe, Pitampura, Kaw
Delhi, National Capita Temitony of Dalhi- 110034

E-mail: cirp haldiramigmail.com

15t March 2023 (Order received on 15 Febnuary EEL'-.'"I

from Horble Adjudicating Autharty, hbence 14 -:lay*_
| cafcuiated from the receipt of crdar)

M.A

0| Address and a-mad o ba used for
correspandance with tha Irerim
Resofution Professional

?I"I Lasldalern'mt‘.mﬁ.ﬁlmn:dclalﬁ

=

.|Classas of creditors,  any, undar ciausa b of
su-sacion [BA) of sadion 21, escerained by
ihe inlerim Rasalulian Pralessional
14.| Memas of inscivancy professionals idantified
fo st &5 auihornisad representaive of craditors
|| |inaclass{thres names foreach class)

14| () Ralavan fomns aviad abka ol
(t) Dateils of authorized rapresentatves

arg availabie al

Wotce is haraby given thal the Nalional Company Law Tribunal, New Dalhi (Court 11l) has ordarad the
gommencamant of a carporate insolancy resalution process of HALDIRAM FINCAP PRIVATE LIBITED
on 14.02.2022,
The creditors of HALDIRAM FINCAP PRIVATE LIMITED are hereby calied upon to submit their dams
with procf an ar befara 1st March 2023 fo e inlerim rescution prafessional & the addrass meané 019-:[
anainst entry Ma, 10
The financial creditors shal submil their claims with proafby elecironic means onfy, All oiher crediars mayr
!U[II"I 1 Ihe claime with proal in persen, by’ prcesd o Ery el CRmoeniC maans
A financial credsor belonging 1o a clags, s Isted against the entry Mo, 12, shall indicabe it choe of
autharzed repraseriative fram among the threa insokvancy professionals listed against entry Ko, 13 o agh
&5 authorised representative of the cless [specify dass] in Form CA-NLA

il.A

Relevant Forms are available at
http=-fwewwebipov infhiomedownl cads

&ul}mi:ssiun affalse or misleading proofs of claim shall attract penalties. Sdi-
: Prabrhakar Kumar
Date : 16.02.2023 Infarim Rasolution Professional, Haldiram Fincap Private Limitsd
Place: Maw Dethi Regd. No.: IBEIIPA-Q0ZNP-NOOTT4/2018-2019/1 23718

MODERN STEELS LIMITED

CIR: L2T109PB1573PLED033SE
Corporate Difice; S00 G895, Sab City Cartrs, Sector 34, Chandigarh- 160023
Regiatered OMice | G.1. Road, Mond Goldnd e (Pum)sh)- 147 300

gl

Extract of Unaudited Financial Results (Reviewed) for

!.|Name of Corporate Debtor HALDIRAM FINCAP PRIVATE LIMITED RELEVANT PARTICULARS

2. |Date of incorparation of Corparate Deblor | 241061954 1.|Name of the Corporate Debtor | RCI Industries & Technologies Limited

' J:ﬂ?ﬂ%?ﬁ;ﬂf;élmﬂm Denorls | RoC-Deh along with PAN/CIN/LLP No. | ciN; L740000L1992PLC047055

4, |Comarate Identity No. / Limiled Liabdity | UT4B5904 1 994PTCOSE2S 2. | Address of the registered office | Registered (ff.: Unit No. 421, 4ih Fioor, Pearl Omare,

Metaji Subhash Place, Paampura, Delbe-110034
Praduction Unit - Plal Mo, 84-85 HPSIDE Indusisal
#Area, Baddi, District Solan 173205, Hmachal Pradesh

hittps:/www rciind com
Plot Mo 84-85, HPSIDC Industrial Area, Baddi
(Dist. Solan), Himachal Pradesh-173205

Annual BODD mEh’lE tonnes of ﬁat Ec round products
m copper, brass, siamless steel and spacial allovs.

¥ 59.68 Crores (FY 2021-22)

3. | URL of website

2, | Details of place where majority
of fixed assets are located

.| Instalted capacity of main
products/ senvices

6. | Quantity and value of main
products’ services sold in |ast
financial year

A |

101

May be obtained by sending an email to
cirp.rel.industries.technologies@gmail.com

7. Number of employees! workmen

8.| Further details including last
available financial statements
(with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are available at:

9. | Ebgibdity for resolution applicants
under section 25(2)(h) of the
Code is available at

May be obtained by sending an email to
cirp.rci.industries.technologies@gmail.com

sz VALLABH STEELS LIMITED
ﬂ:urgd Off.: G.T. Road, Village Pawa, Sahnewal, Ludhiana-141 120{Punjab), india,
CIN: L2T109PB1980PLLCD04327, Tel -+31-161-2511413 Fax: +81-161-2511414,
E-mail: fin.ho@vallabhgroup.com website: www.vallabhsteelsitd.in
EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE
QUARTER AND NINE MONTHS ENDED 31st DECEMBER, 2022 (Rs. in Lakhs)

PARTICULARS Quarter | Nine Months| Quarter
Ended Ended Ended
J1.12.2022 | 3122022 | M12.20H
{(Un-audited)
Revenua from oparations 1 - - 18.H1
‘Net Profitf (Loss) (bafore Tax, Exceptional | el |
and Extraordinary items) (590.17) (760.05) | (161.29)
MNet Proft! (Loss) after tax (after
Excoptonal and Extraordinary ems) | (99017} |  (760.05)| (161.29)
Cither Comprahansive Incomes (001 — = -
Total comprehensive Income (MNet of tax) (590.17) (T60,05) | (161.29)
Squiy Shere Caphe 49500 49500 495.00
Earnings Par Share (of R4 10/-aach )
- Basic (Rs.) (11.92) {15.35) (3.26)
Daluted (RS (11.92) (15.25) (3.26)

Mote : The above is an eximcl of the deladed format of 'Du.':rrﬂrl:, Financial Results
fbed with the Stock Exchange under Ragulabon 13 of tha SEBI (Listing Obligabons
pnd Desclosurs Reguiraments) Fl!e-,.ulamm 2015, The full format of e Cuarary
Financial Rasults are availlable on ihe Company’s websita; e, www. vallabhsieelsibd. in
and also be avallable on the Stock Exchangs wabsile al www bsandia. com

Faor Vallabh Steels Limited
Sli-

Place : Ludhiana

(Kapil Kumar Jain)

Dated : 14-02-2023 Chairman

HIRA AUTOMOBEBILES LIMITED

Regd. Office : # 598, Sector 18-B, Chandigarh | Cik:- L8071 CH1988PLC00S500
Tel:+5182170-48111 | Email ; himaccounts@gmadl.com | weww hirsauiomobiles com

10| Last date for receipt of expression | Revised - February 28, 2023
of interast Original - February 15, 2023
11| Date of issue of provisional list of | Revised — March 10, 2023

| _pfﬂsp_n_a-;ﬁi_-.jg resc-_lut@n_n :;_1_|_:!Efn:_-.an 5| Drrgmal Fehrua!'y' 25 2023
12| Last date for submission of Revised - March 15, 2023
objections to provisional list Original — March EIE. 2023

| Place: Mew Dalhi

13| Process email id to submit ECGI | cirporcl.industries technologies@gmail.com
. Brijesh Singh Bhadauriya
Reschution Professional For RC| Indusines & Technologies Limifed

Reg No: IBBINPA-JD2/IP-NO1045/2020-2021/1 3365

AFA valid up to: 08.03 2023

Email: bsbi@bsbandassocates. in, CIRPro.industries. technologiesdgmail com

Dste - 15.07 2023 Correspondence Address: C-1108, Mangal Aparimanis,
vasundhara Enclave, New Defhi- 110086 |

GAWAR KHAJUWALA BAP HIGHWAY PRIVATE LIMITED
Regd. Office: DSS-378, SECTOR 16-17,
Hisar, Haryana-125001
CIN: U45309HR2018PTC073651
Tel.: +91-01662-246117
E-mail:finance@gawar.in, Website:www.gkbhpl.in

B AL 8 Ha

NI UF UNAUL NUED L VIBER |

Exiract of Un-Audited Standalone Financial Resuits for the guarter and Nine
months ended on 315t December, 2022,

MHE i Lk eerenl EFS Sats

5. CQuarter ending | Nine months | Quarter ending
N|  Particulars 31122022 | ending 31.12.201
unsudited | 3112.2022 | unaudited
unaudited
1| Todal Income from operations B197T.21 1778121 B043.24
2 | Net Profit{Loss) for the period 18,09 7204 79.99
{before tax, Exceptional andior
Extraordinary iterms)
3 | Net ProfitLoss) for the period before +8.09 T254 79.99
lax {after Exlraordinary #ams andiof
Exiraordinary items)
4 | Net Profii{Loss) Tor the period afler 28,09 5604 76.99
tax (after Extracrdinary items andior
Extraordinary items)
& | Equity Share Capdal 275.34 275.34 27534
6| Reservas(eacluding Revalualion 100485 1004.89 BS2 B4
Reserve as shown in the Balance
Sheat of Previous Year)
T|Earnings Par Share belore
exiraordinary itemsj{ol Rs 10/-each)
Bagic 1.02 207 2.80
Dilted 1.02 207 280

the Quarter ended 31st December, 2022

Note: The above is an extract of the detailed format of quartedy Financial

% in Liscs smcept EPS

India Trade Promotion Organisation

(A Governmant of India Enterprise)
Pragati Bhawan, Pragati Maidan, Mew Delhi -

INVITATION OF EXPRESSION OF INTEREST

110 001

EQI REF NO.: ITPO/ITSD/FINTECH/2023

India Trade Fromotion Organisation (ITFO), Fragati Maidan, New
Delhi, a Government of India Enterprise intends to give the benefits
and convenience of digital payments to the visitors of trade shows
organized at Pragati Maidan and invites Expression of Interest (EQI)
from the experienced FinTech Companies / Banks to promote digital
payments during the exhibitions at Pragati Maidan.

Interested agencies may send Expression of Interest (EOI)
through email at computerdiv@itpo.gov.in on or before Monday,
20th February 2023 by 1800 hours. After the due time no applications
shall be entertained.

EOI document containing the details of Eligibility Criteria and
Scope of Work can be downloaded from ITPO's corporate website
www.indiatradefair.com Manager

|.T. Services Division
gsTTeT & —‘}eh—rfﬁ_aia— q punja

BO : $19, Shastri Nagar, RAZAPUR GHAZIABAD, U.P-201002,
EMAIL: bo007610@pnb.co.in, Ph.: 0120-2721132, 0120-2704172

PUBLIC NOTICE

Medice is hereby given to pubSic at large that the Leasea hold Residential Property Mo, 3-59,
Mahesh Magar, Jaipur (Rajasthan) was onginally allotted by JOA (Jaipur Development
Authaority) through Allotmend ketier on 102032000 i the namea of Sh. Kamlesh Gaur S0
ah. Jagdish Prasad Gaur and Registered Lease Deed also executed on 100032000,
which is duly registerad in the office of Sub Registrar-ll. Jaipur on 05.04. 2000 at registerad
no.2858, Book no.1, Violume no 217, Pages no.09. Addl. Book no. 01, Vel no.B54, Sr
no.08, Pg no 42 to 46. The said property is alneady mortgaged in the loan Account- M3
Technocraft Construction Pvt. Ltd with Punjab National Bank Razapur, Ghaziabad [U.P)
sinca 03.00.2019. But, now, said chain of original docurments of the said property is not
traceabie in spite of the best efforts of the bank. If anybody finds the documants, please
raturn 1o the Punjab Nalional Bank Razapur, Ghaziabad. Nobody should deal with the
above sad property and tlle deed, The use of the said document is treated as illegal and
null and void in the Cowrtof Law

mi.”i ! 'W

NOBLE STEELS PRIVATE LIMITED
OPERATING IN NON-ALLOYS IRON AND STEELS INGOTS AT LUDHIANA, PUNJAB
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

NOBLE STEELS PRIVATE LIMITE
CIN: U27109PB1992PTC012642

Village : Wangli Uchi, P 0. Hamgarﬁ"
Chandigarh Road, Ludhiana, Punjab-141010.

Not Available |

“Village : Mangli Uchi, P 0. Ramgarh
Chandigarh Road, Ludhiana, Punjab-141 010,
Notavailable

b national bank

the pame you can BANK wpon!

1. Name of the corporate debtor along with PAN / CIN / LLP No.

2, Address of the Registered Office

{3, URLCof website
4, Details of place where majority of fixed assefs are located

Installed capacity of main Products / services

Particulars Quarter anded | Mine Manths Comsponding
N ne i1 Decambar | Panod endad | - manihs ended i
2022 3 Decamber | e pREvOUS yau
M22 11 Decemnbar A3
{Unapdined) (Unnudeeg) | (Limawdited)
{ :
d I R .|:I -Ilgﬁl
r " Anary | 536 1,636 (108)
1 _ C ]
k L Lo4s Enié paisad
L [ raardina 1 038 11345 92
e Cagita 1,440 1440 1,440
] :r- L1l
14" i I IR
e B LE|
v LR
—
752 B.25 .23
ted 752 B.25 0.23
pef 5na f
i & coini ]
LBl 7.5 B.25 .23
7.52 B.25 .23
Notes: The above |5 an axiract of the detallad formal of Quartery and hall yeary
Unaudited Financial Results filed with the stock exchange under Regulation 33 of the
SEBI (Listing Obligations and Dischosure Requiremanis) Reguiations, 2015, The full
format of the Duarerly and half yearly Unaudited Financial Results are svailable on the
siock exchange website (www bseindia.com)
Faor and cen behall of Bosrd of Direclors
sdy-
’ i Satish Kurmar Kapoos
: = = ] : .-.':-- {Jare R LHreCior
S TN DI LILY. O DiM: 00009122

GAWAR NARNAUL HIGHWAY PRIVATE LIMITED
Regd. Office: DSS-378, SECTOR 16-17,
Hisar, Haryana-125001
CIN: U45500HR2019PTC078394
Tel.: +91-01662-246117
E-mail: finance@gawar.in, website: www.gnhpl.in

A NARMALL
Wigkman Pal i

EXTRACT OF THE STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED DECEMBER 31, 2022

Results for guarter and Nine months ended 31st December, 2022 filed with the Quantity & Value of main products 7 Services sold in Las{ Defails can be obfained by emailing at
SR. PARTICULARS For The Uuarter] For The Half | For The Year Stock Exchanges under Regulation 33 of the SEBI (Listing Obligation and Financial year noble.irp@gmail.com
NO Ended Year Ended Ended on Disclosure Requirements) Regulations, 2015. The full format of above Results | |7 Wamberof Employees /Workmen No workmen or employees as on CI
is avallable on the websites of Company 8l www hirasulomobdles com and Commencement date
31-12-2022| 31-12-2021 31-03-2022 BSE Limited at wwwhsaindia.com For Hira Automobiles Lid. I : 1
(UNAUDITED] (UNAUDITED) (AUDITED) Rahulinder Singh Sighu| || 3 E”’.I:I‘e’ o ")'c"]f”t'"g o S Detals can be obtaned by emaling
: : Place : Chandigarh {Managing Director) with schedules) of two years, lists of creditors, relevan : .
1. | Total income from operations 1321.58 2666.79 8695.28 Cte ; 14,02 2023 DiN-D0L47452 . dates for subsequent events of the process are available at : noble.irp@gmail.com
2. | Netprofit /{Coss] for the period (before Tax| 1076.06 634.26 2201.05 " Fligibility for resolufion applicants under section 25(Z)(h) of Defails can be sought by emailing at
exceptional and / or extraordinary items) the Code is available at: noble.irp@gmail.com
3. | Net profit/(Loss) for the period before tax|  1016.06 634.26 2201.05 | T0; Tas date for receipt of expression of interest 03" March 2023
(after exceptional and / or BEFORE THE NATTONAL COMPANY LAW TRIBUNAL |
extraordinary items) CHANDIGARH BENCH AT CHANDIGARH 1 [late. of Issue of provisional list of prospective resolution 13" March 2023
extraordinary items ) IN THE MATTER OF'CA (CAA) NO. 15/CHD/HRY/2022 T3, Process emailid fo submitE0I oble.irp@gmail.com -
5| Total COmprenensive Tcome Tor The pernod Section 230- 232 of . . sd/4
[ Comprising Profit/(Loss) for the period 760.32 62.09 1639.22 6CUON Z3U- 23751 the Companies Act, 2013 read along with Rule 16 Sawinder Singh Chug
(after tax) and other Comprehensive gfult!;: g;lrgpanles (Compromises, Arrangements and Amalgamations) Interim Resolution Professional
Income (after tax )] ’ NOBLE STEELS PRIVATE LIMITE
AND
6. | Paid Up Equity Share Capial 5,300.00 | 5,30000 | 530000 | | IN THE MATTER OF: 'BB"'PA'°°3"P'2|‘=’2°J ;%23;:;200; 3’51 oo
7. | Reserves {exclusive Revaluation Reserves)|  61671.2 3114.27 3904.48 UHS_ Svendgaard Re gaar etail Ventures Private Limited, havinq its_ registered| Place: Nangal Add. : 44-B, Jawahar Market, Nangal Dam, Distt. Rupnagar, Punj;b_{ 4012
8. Securfties Premium Account = - - gff'ce at F;_flth Floor, 1;'2%t01N°- 107, Sector — 44, Institutional Area,l | pate : 16.02.2023 E-mail : cma.sschug @gmail.com
urugram, Haryana — .
9 | Net Worth 11461.2 oata.cr 9,204.46 .. (Resulting Company/Petitioner Company 1)
10. | Paid up Debt Capital/Outstanding Debt 21957.5 23550.00 22815.00 AND AN
1T, Oufstanding Redeemable Preferenice Shares - - - JHS Svendgaard Brands Limited, having its registered office at Fifth Floor, "« CAPITAL PROTECTING INVESTING FINANCING ADVISING
T2~ Debt Equity Ratio 197 Times | 307 Times | 258 Times Plot No. 107, Sector — 44, Institutional Area, Gurugram, _I-I_aryana —122001.
T - (Transferor Company/Petitioner Company 2) Aditya Birla Housing Finance Limited
| Earnings Per Share (of Rs. T0/- eac : T s =
(for continuing and discontinued operations): JHS Svendgaard Laboratories Limited, having its registered office aff Registerad Office: !nd'i? Rayon Compound, Varaval, E-IJ_]EF:EI[ 362266
1. Basic (I Rs.) 143 0.12 3.09 Trilokpur Road, Kheri (Kala Amb), Tehsil — Nahan, Distt. Sirmour, Him- Branch Office: D-17, Sector-J Noida Utlar Pradesh-201301
2 Diied (7 Rs) e 570 s achal Pradesh - 173030. 1. ABHFL: Authorized Officer Amandeep Taneja: 9711248064, Mandeep Luthra ;
' ' ' ' ' .. (Demerged Company/ Transferee Company/ Petitioner Company 3) 8009009978 | Sankalp - 8600164870, Chirag Lokhande: 919773758208
14. 1 Gapital Redemption Reserve - - - NOTICE OF PETITION 2. Auction Servica Provider (ASP) M's e-Procurement Technologies Limited-
15. | Debenture Redemption Reserve 228750 - 228750 ?Degiiqnlunder S?Ctionf238-232 ar']td %thsr apph;:f\ble prowsmtnfs othhe Compan(ije/i Ac}, 2013 Auction Tiger, Mr. Ram Sharma; Contact No, +81 B000023297
or obtaining sanction of a Composite Scheme of Arrangement for Demerger and Amalgama-
16 Dedt Serwce.Coverage Ratlo _ 1.99 T!mes 0.02 Tlmes 0.051 Tlmes tion between JHS Svendgaard Retail Ventures Private Limited (‘Resulting Company’/*Peti- SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
17. Interest Service Coverage Ratio 3.83 Times | 2.34 Times | 2.14 Times tioner Company 1) and JHS Svendgaard Brands Limited (“Transferor Company”/“Petitioner E-Auction Sale Notice for Sale of Imenovable Assabis) under the Secuntization and
Notes: Company 2”) and JHS Svendgaard Laboratories Limited (‘Demerged Company”/"Transferee Reconstruction of Financial Assats and Enforcement of Secunty Interest Act, 2002 read with
1. The above financial results for the quarter ended December, 2022 have been reviewed gomggg”/"Pdeii;ionert.?om.pafny 3% W?]s pr_esegtefd by;he’;etiﬂo?er Cloénpa”y 0”L25'h $9gem] provision to rule B(8) of the Security Interest (Enforcement) Rules, 2002
and approved by the board of directors at their respective meetings held on February 14, | 2€%: <9+ and the petition IS fixed for hearing betore Fon ble National .ompany Law Triounal ¥ wiasies s herehy given to the public in general and in particular to the Borrowers) and
2023. Bench at Chandigarh on 01 March, 2023. Any Person desirous of supporting or opposing el ¥ & araninris) ihat the below descrbed immovable progerlies morlgagedicharged to the Aditya
) ) i i ) . said petition should send to the Petitioner’s Advocate, notice of his intention, signed by him o ai o Fio e m Craditor ! gl st
2.The above is an extract of the detailed format financial results filed with the Stock| | p; o i o irla Howsing Finance Limiled: Secured Lraditar, the passession of which has been taken by the
_ ! e 9L his Advocate, with his name and address, so as to reach the Petitioner’s Advocate not late Rithorized Officer of Aditva Birks Hoasing Finante LimiiedSecurad Craditor: wil be ot sl
Exchange under Regulation 52 of Securities and Exchange Board of India (Listing| | than 2 (Two) days before the date fixed for hearing of the Petition, where he seeks to oppose n” ey f'? r"-'a A _f;?f"”ﬂh 'Ir‘a ol e E’JFE;J":I il #{'n EJ_P; i 35? e
Obligations and Disclosures Requirement ) Regulations 2015. The full format of the| | the Petition, the grounds of opposition or a copy of the affidavit shall be furnished with such ¥ auc:mmcaﬂ 5: (- ';r:_;f .Ft = ""'F_a s ai' I‘h'a Eu.-sr_ E'Ir'rﬁ il :':'d F. ¥ |:| ::
audited financial resutts will be uploaded on the website www.gkbhpl.in and will also be| | notice. A copy of the Petition shall be furnished by the undersigned to any person requiring the] | r2¢very &f INR51.20,408.57I- [Rupees Fifty one lacs Thirty Nine Thousand Four Hundr
p gkbnp .
ilable on the Stock Exch bsit bseindi same on payment of prescribed charges for the same. Nine and Paise Fifty Seven Only) as on 14-03-2022 and further interest and other expenses
avariaple on e o10CK EXCRANGe WEDSIE WWW.hSelndla.com. _ _ Sd/- theracn bl the data of raalization, due to Aditya Birla Housing Finance Limited/Securad Cradior
3: For the other line items referred in regulation 52(4) of the LODR Regulation, pertinent Adv. Suman Kumar Jha / S. Shiv iroem e Bormowsrs nemely Manoj Gupta, Aishwarya Aggarwal and Pantalooks Fashion
disclosures have been made to the Stock Exchange (Bombay Stock Exchange) and can (Counsel for Petitioner Companies Wear.
be accessed on their website www.bseindia.com. For Corporate Professional The reserve price will be INR 30,341,503/ (Rupees Thirty Lacs Thirty One Thousand Five
For and on behalf Board of Directors of _ Advisors & Advocate Hundred and Three Only) and the Eamesl Money Depesit (EMD) wil be INR 3,03,150)-
Gawar Khajuwala Bap Highway Private Limited | | Date: 16™ February, 2023 D-28, South Extension-l, New Delhi — 11004 {Rupees Three Lacs Three Thousand One Hundred and Fifty Only). The last date of EMD
Ravinder Kumar | | Place: New Delhi Mob: 991162632 deposit iz 09-03-23. The date for inspection of the said property is fixed cn 08-03-23 batween

Director
DIN: 01045284

. LA R
i, |Borrower-Annop Kishor Gupta|EM Of Residential house at 30/158 (part) Kidwal park Agra Area- 84.44 F)Rs. 7.4 Lae + further|(AJRS 16,50 Lac

Branch- Shahgan|, Agra
North- Plot Mo. 319, South- Rasta.

Branch- Raja Ki Mandi,Agra  |SQM., In the Name of Anoop Gupta, Boundaries- East- Bagichi West-|; d h
Part of Building 30/158 & exit 4,00 Feet, North- House Benl Ram, South-| Admissibie charges we.f. WI e St
House Suman Lata. G) 11.02.2021 - -
H) SYMBOLIC
45, | Borrowar-Naresh Kumar Em of H. No. EWS-306 Sector-1 Pandit Deendayal Upadhyay Awas|E) 24.06.2021

Vikas colony Sikandra Loha Mandi Ward Agra, Area-41,32 SQM, In the|FIRs. 1541 Lac + further|(AJRS 2100 Lac
name of Naresh kumar, Boundaries- East- H. No. 307, Wast- H. No. 305,

interest and other|(BIRs02.10Lag
Admissible charges w.e.f.

G) 11.10.2021
H) SYMBOLIC

Branch-Balangan|, Agra

4. |Borrower-M/s Shree jee lapat |[EM of Residential Prop. No- 13-A/822-A Part of Khasra No- 28,30,31,324& |E) 13.09.2021
33 New Khasra no- 13 and 20 KHA Area- 26866.00 SQM Situated n’linm""
Chhalesar (Old Kanpur Raod) Chatta Ward Tehsil Etmadpur Distt. Agrain|, . . o ohacgss Wad
The Name of Sh. Ashok Kumar Agarwal Boundaries- North-Land of Other|g) 16,12.2021

Person, South-Agra- Firozabad Road, East- Land of other person, West-

Fils, 85,17 Lae + further

and other

i) SYMBOLIC

47 |Borrower-M/s Hitesh Tmmng\'?&%mn Constructed Over Plot No: 23, Rala Run],

E) 10.08.2020

Company
Branch- Surya Nagar, Agra

name of Smt. Sarla Devl Alias Smt. Lata Devi wio Sh. Shankar Lal),
Boundaries:- North:-Part of Property, South:-Common Stair, East-)
Common Gallery & 3 Feet Wida Exit, West:- Plot No: 23-A,

Loha Mandl Ward, Agra— 282003, (UP), Area 47.87 sq. mirs., (In the|FiRs. $9.74 Lac + further

interent and other]
Admissible charges we.l.
G13.01.2021

H) SYMBOLIC

Amount in Lakhs except ratios
SR. PARTICULARS ForThe Quarter]  ForThe | For The Year
NO Ended Quarter Ended |  Ended on
31-12-2022| 31-12-2021 | 31-03-2022
(UNAUDITED)[ (UNAUDITED)| (AUDITED)
| 1. | Total income from operations 1627.83 2116.67 14102.67
2. | Net profit /(Loss) for the period (before Tax,  989.09 664.81 1973.36
exceptional and / or extraordinary items)
| 3. | Net profit /(Loss) for the period before tax | 989.09 664.81 1973.36
(after exceptional and / or
| extraordinary items)
| 4. |Net profit /(Loss) for the period after tax 740.04 494.63 1468.03
" | (after exceptional and / or
extraordinary items )
5. | Total Comprehensive Income for the period
[Comprising Profit/(Loss) for the period 740.04 494.63 1468.03
(after tax) and other Comprehensive
[ Income (after tax )]
| 6. | Paid Up Equity Share Capital 6100.00 6100.00 6100.00
7. | Reserves (exclusive Revaluation Reserves)| 6219.24 3788.84 4046.75
| 8. | Securities Premium Account - - -
[ 9 | Net Worth 12319.24 9888.84 10146.75
(10. | Paid up Debt Capital/Outstanding Debt 34662.48 - 35750.00
[11. | Outstanding Redeemable Preference Shares - - -
[12. | Debt Equity Ratio 2.96 Times | 4.38 Times | 3.99 Times
113. | Earnings Per Share (of Rs. 10/- each)
(for continuing and discontinued operations):
1. Basic (InRs.) 1.21 0.81 2.41
_ 2. Diluted (In Rs.) 1.21 0.81 2.41
[14. | Capital Redemption Reserve - - -
|15. | Debenture Redemption Reserve 3575.00 - 3575.00
[16. | Debt Service Coverage Ratio 1.35 Times | 0.25 Times | 0.139 Times
|17. | Interest Service Coverage Ratio 2.59 Times | 1.78 Times | 1.59 Times

|Notes:

1. The above financial results for the quarter ended December 31, 2022 have been
reviewed and approved by the board of directors at their respective meetings held on
February 14,2023.

2.The above is an extract of the detailed format financial results filed with the Stock
Exchange under Regulation 52 of Securities and Exchange Board of India (Listing
Obligations and Disclosures Requirement ) Regulations 2015. The full format of the
audited financial results will be uploaded on the website www.gnhpl.in and will also be
available onthe Stock Exchange website www.bseindia.com.

3. For the other line items referred in regulation 52(4) of the LODR Regulation, pertinent
disclosures have been madetotothe Stock Exchange (Bombay Stock Exchange) and can
be accessed on their website www.bseindia.com.

For and on behalf of Board of Directors of
Gawar Narnaul Highway Private Limited
Ravinder Kumar

Director

DIN: 01045284

financi“. ep‘ .in

Wio Sh. Shyam Sunder
Branch- Raja Ki Mandi, Agra

44 |Borrower-M/s Rudranath{EQM of Residential Prop. Plot part of Khasra No 1223 (New Khasra No-|E) 02.06.2021
Sheetgrah pvt. Itd. 1040) Vinova Nagar Mauja Sherpur Tehsil Sadabad Distt, Hathras area-|F)Rs. 369.82 1Md + ﬁﬂ'ﬂ‘ﬂh
Branch-Hathras, Ao 184.00 SOM. Boundaries- East- House of Chokhe Lal Sother, west-[,fi<ISil Shd otheT
9.00 Ft. wide, North- House Of Khachermal, South- Khet Chokhe | 27,08.2021
]L‘-'F H) SYMBOLIC
43 |Borrower-Smt. Neeraj SharmalEm of Residential House No- 19 Nikhil Garden Mauja Chamroli Tehsil|E) 02.06,.2021

Sadara Distt. Agra, Area 86,98 Sqm., in the Name of Smt, Neera] Sharma |F)Rs. 18.63 Lae + further

Wio Sh, Shyam Sunder, Boundarles- East- Plol other, west- Road 29.60[\"!®7 28!
Ft., North- House no-18, South- House no- 20. Admisaibie charges w..1.

and other

() 29.09.2021
H) SYMBOLIC

Shop na. 26, South- Shop no.- 28.

50 |Borrowar-M/s HandicraftiEm of Commerical Shop No.- 27 Situated at ground floor defense state|E) 04.11.2020
Bazaar Prop. KalyaniVarma  |[Phase-1 bindu katra Tajgan] Agra in the Name of Shri Arop Kumar Verma,
Branch-Surya Nagar, Agra |Boundaries- East- 9.00 mir. wide road, west-Bara Prem Singh, Morth-

FiRs, 27.20 Lac + further [
interest and otherjlB
Admiggible charges wef.
i) 26082021

Shrivastava

Branch- ki di,
SRR, Aot Rasta, South- Other Property.

§.|Borrower-Shri Rajesh[Em of Fiat No. 302 Virma Residential Plot No.- 105 sector- 4R Awas vikas|E) 12.04.2022

Agra Area- 735.15 Sq.ft in the Name of Shri Rajesh Shrivastava, interest and other|(B)Rs02.10Lac
ndaries- East- Other Property, West-Other Property, North-Ext &[."t¢ z

Admissible charges w.e.f.
G) 18.06,2022
Hi

following further conditions:

hitps:/ieprocure.gov.in/epublish/app.

Place: Agra,

The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the

1. The properties are being sold on ,AS IS WHERE IS BASIS and "AS IS WHAT IS BASIS" and "WHATEVER THERE IS BASIS"

2. The particulars of Secured Assets specified in the Schedule herein above have been stated to the best of the information of the
Authorised Officer, but the Authorised Officer shall not be answerable for any error, misstatement or omission in this proclamation.
3. The Sale will be done by the undersigned through e-auction platform provided at the Website https://www.mstcecommerce.com
on that is mentioned against properties AT FROM: 10:00AM to 04:00 PM

4. For detailed term and conditions of the sale, please refer www.ibapi.in, www.tenders.gov.in, www.mstcecommerce.com,

STATUTORY SALENOTICE UNDER RULE 8(6) OF SECURITY (ENFORCEMENT) RULES 2002
For any query please contact Mr. D.K, Shashi, Chief Manger, Ph. No.: 0562-2522550.

Authorised Officer
Punjab National Bank

New Delhi

11;00 amto 04:00 pm.

DESCRIPTION OF IMMOVABLE PROPERTY

All That Piece And Parced Of praperty consesting Bult-up Entire Ground floar, without roof rights
Ares Measuring 70 5q. Mirs., Bearing part of Property fo. C-1211007 (Plet Mo, 100, in Block-C-
12), conssling whatsoever thereon according fo site, along with proporionate wndivided.
indivisible and imgarible awnershig rights in the land undemeath, fitkesd with all foduras and
fitting, with all accessible nghts and obligabion on staircase/sanices ke sewer ine & separale
waker line, and with the right 1o affix the water tank, TV, Anting-.Domestic) on the mof of last
Storey siuated at in the lavout plan of Yamuna Vihar, under the Ghonda Residential Scheme.
llarya Shahdasa, Delni-110053°

For detailed terms and condilions of tha sabe, please refier o the Bnk provided in Aditya Birla
Housing Finance Limited/Secured Creditor's wehbsite i.e

hitps:ithomefinance.adityabirlacapital. comiproperiies-for-auction-under-sarfaesi-act or
https:i'zarfaesl. auctiontiger.net
Date: 16-02-2023

Place; Delhi

Authorized Officer
Aditya Birla Housing Finance Limited

T e i

»AFHEE  PROTECTING INVESTING FINANCING ADVISING

a Birla Housing Finance Limited

Registered Office: Indian Rayon Compound, Veraval, Guarat 362266,
Branch Office: Aditya Birla Housing Finance Limited, D-17, Sec-3, Moida UP

Sale Notice
[Rule 9(1) of Security Interest (Enforcement) Rules 2002]

SALE BY PRIVATE TREATY OF IMMOVABLE ASSET CHARGED TO ADITYA BIRLA
HOUSING FINAMNCE LIMITED UNDER THE SECURITISATION AND RECONSTRUCTION
OF FINANCIAL ASSETS AND ENFORCEMEMNT OF SECURITY INTEREST ACT 2002
(“SARFAESIACT")

The undersigned being the Authorzed Officer of Aditya Birla Housing Finance Limited
(herginafter referred to as "ABHFL") has taken the physical possession of the mmmovable
property being “All That Plece And Parcel OF property consisting of Plot Bearlng No.
3 Upper Ground Floor Front Portion Left Side Withowt Roof Rights Khasra No, 135,
Village Matiala Sewak Park, Block-E, Uttarm Nagar, Delhi Uttam Nagar 5.0, West Delhi,
Dalhi, India - 110059, { hereinafter referred to as "Secured Aszet™) under Section 13(4) of the
Securilization & Recorstruction of Financia! Assats and Enforcament of Sacurity Interest Act,
2002 ihereinafter referred to as “SARFAESI| Act, 20027} which stood secured in Tavor of ABHFL
fowards financial faclty, its ouistanding dues of INR 12,73 426)- (Rupees Twelve lacs
seventy Three Thousand Four Hundred and Twenty Six Only) as on 10-02-2022 and
furiher inferest and other expenses incumed thereon till the date of realization to the
BorrowersiCo-Bomowers Ram Singh Chauhan, Sawie, Chauhan Securily Force Senvices
{hersinafter referred 1o as Bomowers/Co-Bomawers™)

Thet on failere of the public awctions/e-auctions of Secured asset the undersigned & enforcing
its security interest against the said Secured Assed by way of sale through private freaty under
the provisions of SARFAES| Act, 2002 and rules framed thersunder, The Authorzed Officer has
received an expression of inferest from a prospeclive purchaser towards purchase of the
abovementioned Sacured Asset, Now, the Authorized Officer hereby giving the Notice bo seli the
aforesaid Secured Assel by Private Trealy in terms of Rule 8 and 9 of the Securily Interast
{Enforcement) Rules 2002, The Sale will be effecied on "5 1S WHERE |5 BASIS™, "AS IS
WHAT I3 BASIS" and “WHATEVER THEREIS BASIS” on or after 10-03-2023, for recovery of
IME. 12, 73 426i- (Rupseas Twele lacs Savanly Thres Thousand Fowr Hundred and Twendy Six
Only) a5 on 10-02-2022 due 1o ABHFL from the Barrowers!Co-Barrowsrs. Tha réseres price of
{he Secured Assetislized al INR 9,80,000/- {Rupeeas Nine Lacs Sixty Thousand only).

The BormoweraCo-Borrowens are hersby informed that &l the requisitions under the provisions
of SARFAES! Acl, 2002 and the Security Inferest (Enforcemend) Rules. 2002 have bsen
complied with, and ARHFL is nowundar the procass af enforcing its securily inferes by eflecting
sele of he Secured Assed as mantionad herain by way of privats trealy as prascribed undar the
provisians of Ruls & (5] of Secunty Inferast [ Enforcamant) Rulas, 2002,

Further ihe BarrowersCo-Barrowers sttention is iviled to provisions of sub-saction (8] of
Sacton 13 of SARFAES] Act, 2002 in respect of time available, to redesm the said Secured
Ange],

Date: 16-02-2023
Place: Delhi

Authorized Officer
Aditya Birla Housing Finance Limited
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